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3. Th halakia Mill Co . LImited, 
Ahm dabad. 

4 The New Swadeshi Mills, Ahmedabad. 

5. Sbree Manjusbri Textiles of 
Ahmedabad. 

6 . The Silver Cotton Mills Co. Ltd., 
Ahmedabad. 

7. M/ Manekchowk and Ahmedabad 
ManufactruriDg Company Limited, 
Ahmedabad. 

8. &9. The Ahmedabad Cotton Manufactur-
ing Company Limited, (Unit J and II). 
Ahmedabad. 

10. Abbay Mills Lim ited, Ahmedabad. 

11. The Tarun Commercial Mills Limited, 
Abmedabad. 

12. The Sarangpur Cotton Manufacturing 
Company Limited, Ahmedaba d. 

Detection of Tax EVHSioD 

909. SHRI SOMNATH RATH: Will 
th Minister of FINANCE be pleased to 
tate: 

(a) whether any action has been taken 
to as for the reali ation of taxes to 
d teet tdX evasion on the cherne of hou e 
to hue urv y; and 

(b) if so, th r ult of this 8ch me ? 

TH MIN1STBR OF STATE IN THB 
MINISTRY OF INANCE (SHRI 
JA ARDH N POOJARY): (a) nd (b). 
In th ab ence of tatut ry backio there 
be been no door-to-do r urv y of r sid 0-
ti ) pr mi e . How ver. durin th period 

pril to 'Au u t 1985, r P rt for which 
b ve 0 f r be nrc iv d, 60 43 bu iDe 
pr mi e w te urvey d. The quantum of 

ioo will be known oly lifter pro-
ce din b mol J I the 

Proposal to Open Carpet Weaving Centres 
in Ararla (Bihar) 

910. SHRI D.L. BAITHA : Will the 
Minister of TEXTILES be pleased to 
state: 

(a) whether Gov rnment have received 
a proposal to open orne carpet weaving 
centre at Araria in the Pumea District in 
Bihar; and 

(b) if so. the details of the scheme aod 
the targ~t date by which the centres would 
start functioning? 

THE MINISTER OF STATE OF THE . 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN): (a) Yes, 
Sir. 

(b) Under the carpet weaving training 
scheme, 50 trainees are trained in carpet 
weaving by craftsmen. Each trainee gets a 
stipeud of Rs. 100/- P.m. It has been 
decided to set up one suc,;h carpet weaving 
training centre at Araria in Purnea district 
of Bihar shortly. 

Opening of a Branch of Nationali ed Bank in 
Kbammam District of Andbra Pradesh 

911. SHRr S.M. GURADDI : Will tbe 
Minister of FINAN<iE be pleased to 
state: 

(a) whether it is a fact that the people 
of Kbammam District in Andbra Prade h 
have been petitioniog for a branch of 
nationalised bank in their district; 

(b) whether due to noo-availabiJity of 
adequate bank facilities Over 80 per cent 
of \7 lakh of tribal population is facina 
hard hip; and 

(0) if so, wbethor there is any proposal 
to provide ad quate facilitie and open 
more b ok br nche in the same district 1 

THE MINISTER OF STATE IN 
THE MINJSTRY OF FINANCE (SHRI 
JANARDHANA OOJAR Y) : (a) Res rve 
Banle of India (RBI) hav receiv"d orne 
r pre entation f r pening more brancbe~ 
of public teto aQ~ ',I) hflq)lJ)IJ[JJ 

j tri~t, 




